
FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation l4 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulalions, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ZORYA MASHPROEKT INDIA
PRIVATE LIMITED

1 Name of Corporate Person aqya Mashproekt India Private Limited
) Date of incorporaticln of Colporate Person 12th August,2022

Authoritv under which Corporate Person is
incorporated iregistered

Registrar of Companies, Delhi I

4. Corporate Identity Number"@
l+ea+iqr-Fkflaber-of Corporate Person

u3 43 00DL 2022PT C403 1 3 s

5 Address of'the registered office ancl principal
otfice (if any) of Corporate Person

IY-231146 Lajpat Nagar IV, South Delhi,
Delhi 110024, India.

6. Liquidation Commencement Date of Corporate
Person

September,2026

7 Name, address, email address, telephone number
and the registration number of the Liquidator

Ms. Nayana Premji Savala
Address: 1/101-A, Vishal Sushil CHS,
Nariman Road, Vile Parle East, Mumbai
400057, Maharashtra, India
Email : nalinisaval a@gmail.com
Tel.:9082605500
Ip Registration No: IBByIpA-003/Ip-
N000s I /20 t7 -tgt 1049t
AFA on3lll2l2027

8. Last date for submission of clairns 02nd October 2026

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders rnaysubmit the proof of claims in person, by post or by electronic means

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquiclator:

Nayana Premji Savala
Liquidator

7L

Date: 03'd September, 2026
Place: Mumbai

Notice.is hereby given that the ZoryaMashproekt India Private Limited has commenced voluntary liquidation
on 02nd September, 2026. ' v's'!*rr .\

The stakeholders of zoryaMashproekt India Private Limited are hereby called upon to submit a proof of their
claims, on or before 02nd Octobeg2026,to the liquidator at the address mentioned against item'2.
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